263 MAY 15, 1979

11 33 hrs,
PAPERS LAID ON THE TARLE

Bupger EstiMaTEs oF Damopar

Vartegy CorroraTiION For 1979-80

AND A STATEMENT FOR NOT LAYING 1IN
Hiwnos,

THE MINISTER OF ENERGY
(SHRI P. RAMACHANDRAN) : I
beg to lay on the table:—

(1) A copy of the Budget Esti-
mates of the Damodar Valley Cor-
poration for the vear 1979-80
under sub-section (3) of section
44 of the Damodar Valley Corpora-
tion Act, 1948.

(2) A statement (Hindi and
English versions) explaining rea-
sons for not laying simultaneously
Hindi version of the Budget Esti-
mates of the Damodar Valley
Corporation for the year 1979-80.

{Placed in Library. See No. LT~
4464/79)

Inpian EvectrRICITY (FIRST AMEND-
MENT) RuULEs, 1979

THE MINISTER OF STATE IN

THE MINISTRY O ENERGY
(SHR] JANESHWAR MISHRA)
1 beg to lay on the Iable a copy of
the Indian Electricity (First Amend-
ment) Rules, 1979, (Hindi and Eng-
lish versions) published in Notifica~
tion No, GSR. 1T in Gazette »f
India dated the 3rd February, 1979,
together with Corrigendum therzta
published in Notification No. G.S.R.
335 in Gazette of India dated the
3rd March, 1979, under sub-section
(3) of Section 38 of the Indian Elec-
tricity Act, 1910. [Placed in Library.
See No, LT-—4465/79.]

ANNUAL REPORTS AND REVIEWS OF

CENTRAL INSTITUTE OF Prastics Ewci-

NEERING AND ToOLS, MADRAS FOR 1976~

7?7 axp 1977-78, AND BONGAIGAON

ReringrYy AND PeTnRocHEMicALS Lo,

BONGAIGAON FoR 1077-78 WITH STATE-
MENT FOR DELAY,

Papers Laid 264

THE MINISTER OF STATE IN
THE MINISTRY OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI NARSINGH YADAV): ) 4
beg to lay on the Table;—

(1) A copy each of the following
papers (Hindi and English wver-
sions) : —

(a) (i) Annual Report of the
Central Institute of Plas-
tics Engimeering and
Tools. Madras, for the
year 1976-77 along with
the Audited Accounts.

{ii) Review by the Guvern-
ment on the working of
the Central Institute of
Plastics Engineering and
Tools, Madras, for the
year 1976-717.

[Placed m ILibrary See No. LT—
4466/79)

(b) (1) Annual Report of the
Ceniral Institute of
Plastics Engineering and
Tools, Madras, for the
yvear 1977-78 salong with
the Audited Accounts.

(1i) Review by the Govern-
ment on the working of
the Central Institute of
Plasuics Engineering and
Topis, Madras, for the
year 1977-78.

|Placed in Library. See No, LT—
4467/79).

(2) A copy each of the following
papers (Hind: and English versions)
under sub-section (1) of section
819A of the Companies Act, 1956:—

(i) Review by the Government
on ihe working af the
Bongaigaon Refinery and
Petrochemicalg Limited,
Bongaigaon, for the year
1977-78.
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(ii) Annual Report of Bongaigaon
finery and Petrochemicals
Limited, Bongaigaon, for
the year 1977-78 along with
the Audited Accounts and
the comments of the Com-

ptroller ang Auditor General
thereon.

(3) A statement (Hindi and Eng-
lish versions) showing reasons for

delay in laying the papers mentioned
at (2) above,

[Placed in Library. See No. LT-—
44468/79].

NomwricatioNn Unpsr Cusroms AcT,
1962.

SHRI NARSINGH YADAV: On
behalf of Shri Zulfiquarullah,

I beg to lay on the Table a copy
of Notification No, G.S.R. 287 (E)
(Hindi and English versions) pub-
lished in Gazotte of India dated the
8th May, 1979 regarding the revised
rate of exchange for conversion of
Japanese yen into Indian currency
or vice-versa, under section 159 of
the Customs Act, 1862 together with
an explanatory memorandum.

[Placed in Library. See No. LT—
4469/79)

(Interruptions)
MR. SPEAKER: No, no, it is not
allowed, Don’t reecord,
(Interruptions)**

MR. SPEAKER: All of you will
kindly sit down. Don't record.

(Interruptirons) **

Let us go by order, Mr. Yadav.

13.36 hrs,

CALLING ATTENTION TO MA-
TTER OF URGENT PUBLIC IM-

PORTANCE
**Not recorded,

(i) Taking over of Public armo-
uraies by the Army following
Police Agitation in Punjab.
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AN HON. MEMBER: Sir, Govern~
ment hag failed in its duty as it has
not supplied the Hindi Copy.

MR. SPEAKER: Mr. Patel, why was
the Hindi copy not supplied?

THE MINISTER OF HOME AF-
FAIRS (SHRI H M. PATEL): I
thought it should have been circu-
lated.
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THE MINISTER OF HOME AF-
FAIRS (SHRI H M. PATEL): I
am sorry for the lapse. (Interrup-
tiong),

MR. SPEAKER: Mr, Yadav, as there
is no time you bear for today. In
future this should not happen,

SHRI H. M. PATEL: Sir, accord=
ing to information received from the
Government of Punjab, small groups
of policemen in Punjab have been
indulging from about the 7th May
in demonstrations and . rallies in
some parts of the State. 'What ap-
pears to have brought mafters to a
head was an incident at Mandi
Gobindgarh on 6th May wherein a
policeman on duty was medically



